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you may have to import cotton. There-
fore, will the hon. Minister clarify re-
garding my question that...

MR. CHAIRMAN:
Hour js over,

Sorry, Question

WRITTEN ANSWERS TO QUESTIONS

Recommendations of Rangarajan
Committee

*25. SHRI SANGH FPRIYA
GAUTAM:
SHRI O. RATGOPAL:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government have accep-
ted the recommendations of the Ranga-
rajan Commiftee on public sector dis-
investment;

(b) if so, what are the details of the
main recommendations of the commit-

tee; and

() what steps Government have ta-
ken to implement those recommenda-

tions?

THE MINISTER OF STATE OF THE
MINISTRY OF FINANCE AND THE
MINISTER OF STATE IN THE MIN-
ISTRY OF PARLIAMENTARY  AF-
FAIRS (DR. ABRAR AHMED)
(a) to (c) The Report of
the Rangarajan  Committee gn Dis-
investment of Shares in Public Sector
Fnferprises was received by Government
of India on 20th April, 1993. The re-
commendations of the Commitfee relate
to several aspeots of disinvestmen; poli-
cy including limits of equity to be dis-
invested, criferia for valuation of shares,
preparatory steps and moGdus oper-
gndi of disinvestment. The major
recommendations are listed in the
enclosed  statement. (see  below)
The Report of the Committee is
under examination of the Govern-
ment.

[RAJYA SABHA]

to Questions ‘

Statement

Summary of the major recommendal
of Ramgaraja; Committee on disin
ment of shares in PSEg

A Limits of equity to be disinves

The Committee has recommended
the target levels of Government ow
ship in respect of all units reserved
the public gector should be 51 per
to enable control over management.
target level of 26 per cent of pu
ownership could be considered in ex
tional cases. There should be speci
reasons for conltinued Government ¢
ership of enterprises no; reserved foi
public sector. In general, thg per
tape of equity to be disinvested sht
be under 49 per cent in industries
served for public sec’or and over 74
cent in other gases.

B. Criterig for paluction of shor

Among the threg criteria viz. net
set value, profit earning capacity v
and discontinued cash flow value,
discontimued cash flow has the gre:
relevance, though it is the most diffi
to operationalise. FEach company wt
need to be studied carefully with
help of a merchant bankinng firm tal
info account factors such a; value
assets, its market share, pofential
fit earning capacity and the prevai
price in the market for shares of sim
enterprises in the private sector.

C. Preparotory Sieps

The preparatory steps Trecommer
by the Committee include conversion
to company form, wherever necess
deciding the desirable level of equi
and restructuring the financials with
proper debt/equity gearing, assessing
on-going plan of PSE:s and eXamit
fthe scope of issuing convertible bhonds
a measure of resource mobilisation
PSEs,

D. Modus operandi of  disinvestm

The Committez has recommended
once a reasonable markey price is es
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lished in 5 normal trading atmosphere
over a reasonable period of time, the
fined price method; would be appropria-
te. In all other cases, the section me-
thod with wide participation may be ad-
opted.

E. Standing Committee on Public Enter-
prise disinvestment :

The Committee has sugpested that the
Government may consider creating a
Standing Committee on Public Enterpri-
ses Disinvestment to recommend enter-
prise-specific action for reforms, re-
structuring and disinvestment as well as
monitoring and evaluating the process of
implementation.

ST.D. faciliies in Andhra Pradesh

*26. DR. NARREDDY THULASI
REDDY: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) what are the places in Andhra
Pradesh which have been provided with
S.T.D. facilities so far; and

(b) wha; are the places which are pro-
Posed to be provided with S.T.D. faci-
lities during the year 1993-947

THE MINISTER OF STATE CF THE
MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The list of pla-
ces is given at Statement-T (See
below)

(b) The list of placeg is pgiven at
Shatement-TI. : R

Statement 1

List of Places provided with STD Facility in
Andhra Pradesh as on 31-03-1p33

CIRCLE ANDHRA PRADESH
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1 Achanta
2 Adilabad
3 Adoni

B - P

10
11
12
13
14
15
16
17
18
19
20
21
22
23
24
25
26
27
28
29
0
3l
3z
33
34
35
36

Akivedu
Alamuru
Allagadda
Amalapuram
Amaravathy
Ambajipetta
Amudalavalasa
Anakapalli
Anantapur
Anaparthy
Annavaram
Armoor
Atmakur
Atmakur

Attili
Avanigadda
Balachoruva
Ballampally
Banaganapalle §
Bapatla
Basanth Nagar |
Bellampalli
Bethamcherla
Bhadrachalam
Bhimadole
Bhimavaram }
Bhimunipatham
Bhongir
Bibinagar |
Bobbili
Bodhan
Bollaram

Buchireddipalem




